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S 	 * 	
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19-3-96 t 	Mr,M,Chanda counsel for the 

	

S 	

: applicant seeks to withdraw this 

application with liberty to file 
I 

	

	 : fresh application vttklm without. 

prejudice to the contentions raised 

'in the present application. Prayer 

is allowed. Application is disposed 
'of. No order as to costs. 
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IN THE CENTRAL AD?IN1ST TIVE TRIBUAL" 	 N 

	

GUJAHATI BEN H 	

1• 

An Application under Section 19 of the Administrative LL 
Tribunals Act, 1985. 

	

O.A. No. 	2/96 

Sri Bhikari Lal Nahato 

Vs. 

Union of India & Or's. 

I N D E X 
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Sri Bhikharj Lal Mahato 

S/o Sri Raghu Nandan Mahato 

Sub Divisional Office of Telegraph 

Telepone Exchange, Rangiya 

P.O. Rangiya., 

Assarn 	 ..... Applicant 

2.. Particulars of the Rpondents 

 The Union of India 

Through the Secretary to the Govt. of India 

Ministry of Telecommunications, 

Department of Telecommunication, 

New Delhi. 

 The Chief General Manager Telecom 

Sonaram Road, 	/ 

Ulubari, 

Guwahatj 

Assarn 

 The Telecom District Manager, 

Ulubari, Sonaram Road, 

Guwahatj. 

 The Sub Divjsithnal Off icer of Telecommunication, 

P.O. Rangiya, 

District,- Kamrup 	. 

Assarn 	 ..... Respondents 

Contd... P/3 

00 - ___ - - 	 - 	 - - - ------ - 
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3 0 	ParticarforhiC1LthiS jiication isrn. 

This application is made praying for a direction 

upon the respondents for posting of the applicant at 

Dharanga Centre Development of Telematic (in short CDOT) 

128P RX (Rural Automatic Exchange) in the vacant post 

of Phone Mechanic which is now running by a non-trained 

Phone Mechanic Shri Bhupen Chandra Das, and also on the 

ground that the applicant declared qualified in the 

initial course of training for Phone Iechanic vide orde 

letter Nb. E-44/95-96/137 dated 12.5.95 (innexure-1) 

and also against non-consideration of posting at Dharance 

in terms of Hon'ble Tribunal's Order dated 23.11.95 

passed in O.A. 257/95. 

	

4. 	Limitation 

The applicant begs to state that this apLlication 

is filed within the prescribed limitation period under 

Section 21 of the AdminIstrative Tribunal Act, 1985. 

	

5, 	Jurisdiction of the Tribunal 

The applicant declares that the subject matter 

of the application is within the jurisdiction of this 

Hon'bie Tribunal. 

60 	 Facts of the case 

	

6.1 	That the applicant is a citizen of India as 

such he is entitled to all the rights and privileges 

guaranteed by the Constituion of India. The applicant 

is presently serving as Line Man in the sub-divisional 

• • 	 Telegraph Office, Rangiya, 

Contd. .. P/4 
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6.2 	That the applicant ±sxH was initially appointed 

as Line Man in the year 1973 and was posted at Rangiya 

thereafter the aplicant was promoted under time bound 

promdtion scheme on completion of 16 years of service 

to the next higher pay scale of Rs. 950-1400 under Office 

Memorandum No. TDM/Estt-349/OTBP/236 dt. 23.2.90. 

'Therefter. the applicant being found eligible after 21 

years of service in the department of Telecommunication 

he was sent for 12 weeks training for Phone Mechanic 

vide SDOT, Rangiya letter No. E-7/94-95/34 dt. 17.2.95 

at Circle Telecom Training Centre 1  Bharalurnukh, Guwahatj-9 

which was commenced from 20.2.95 to 12.5.95. The applicant 

had succesfuily completed 12 weeks initial course of 

training of Phone Mechanics (Switching Specialisation) 

in the Batch No. 4 from the Circle Telecom Training 

Centre, Guwahatj which would be evident from Circular 

of Telecom Training Centre letter No. E/44/95-96/137 

dt. 12.5.95 and it would further, be evIdent that your 

applicant secured 2nd position in the aforesaid training 

anogst 24 trainees. 

A copy of the letter dt. 12.5.95 is annexed 

herewith as Annexure-1. 

63 	. That the Principal of the Circle Telecom Training 

Centre, Deptt. of Telecommunication, Govt. of India, 

Bharulumukh was.pleasea to issue a certificate under 

letter No. E-44/95-96/136 at. 12.5.95 and declared him 

secured position amongst 24 trainees. 
I' 

A copy of the certificate issued by the Principal 

Circle Telecom Training Centre is annexed for perucal of 

the Hon'ble Court as Annexure-2. 	. 	
Contd.. . .P/5 
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6.4 	That your applicant submitted a representation 

/ 	 after being declared successful in the Phone Mechanics 

Examination addressed to the Sub-dIvisional Officer, 

Telecom, Rangiya under his letter dated 20.7.95 whereby 

the applicant prayed for his posting at Dharanga Telephone 

Exchange which is at present running by a tine Man 

Shri Bhupen Chandra Das. 

A copy of the representation dt. 20.7.95 is 

annexed herewith as Annexure-34  

6.5 	That the applicant'aithough prayed for his posting 

at Dharange Exchange by his representatIon dt. 20.7.95 

addressed to the Sub-divisional Officer Telecom 1  flangiya 

but surprisingly Sub-divisional Officer, Telecom, Rangiya 

posted the applicant at Kumarikata and that too without 

granting any T.A./D.A. vide SDOT's letter No. E-2/95-96/ 

5 dt. Rangiya 7.8.95. This posting order of the applicant 

has been passed by SDOT without considering his represen-

tation dt. 20.7.95 where he applicant has prayed for 

Dharanga Telephone Exchange for his posting and the post 

of Phone Mechanic is lying vacant at Dharanga Telephone 

Exchange. Be it stated that In Kumarikata there is no 

sanctioned post of Phone Mechanic or Line Man exists 

although the postirg order is issued by SDOT, Rangiya. 

A copy of the posting order issued by the SDOT 

dt. 7.8.95 is annexed herewith as Annexure-4. 

6.6 	That the applicant being aggrieved by his posting 

order dt. 7.8.95 filed another representation at. 16.8.95 

addressed to the Sub-divisional °fficer, Telegraph, Rangiya 

Contd. . . . . P/6 



Sub-division, Rangiya wherein it is prayed that since 

the applicant completed nearly 2years of service and 

after successful completion of Phone Mechanic Examination 

therefore he is entitled to be posted against a vacant 

post of Phone Mechanic which is lying vacant at Dharanga 

Telephone Exchange and Is ruIning by a Line Nan and. it 

was also stated in the said representaUon that due to his 

non-posting as Phone Mechanic he is incurring huge financial 

lose which he is entitled after being declared sticcessful 

in the Phone Mechanic Examination and specially when the 

post is lying vacant in the Dharanga Telephone Exchange 

and it is also prayed that the posting order at Kumarikata 

be cancelled and his posting as Phone.r'iechapjc in the 

Dharanga Telephone Exchange be considered. 

A copy of the representation dt. 16.8,95 is 

anneedas Annexure-.5 

	

67 	
That the Sub-divisional Officer, Telegraph,Rangjy 

Sub-division, Rangiya vide his letter No. E2/95_96/13 

dated 26.9.95 cancelled his Posting at Kuniarikata after 

Considering his representation dated 16.8.95. 

A copy of the cancellation order at. 26.9.95 is 
annexed as Annexure_6. 

	

6.8 	That the Office of the Chief General 1 anager, 

Telecom, Assam Circle, Guwahati vide his letter io. STES-1011 

120 dt. 2.8.95 whereby the Chief General Nanager Telecom 

ias pleased to sanction additional 153 posts of i-hone 

iechanics and allotted 36 posts of Phone Uechanjcs under 

Contd. .. . .P/7 
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Telecom istrict Manager, G l ahtj. Be it stated that 

the post of Phone Mechanics in the Baihata Chariali 

Telephone Exchange and Tambulpur Telephone xchange are 

filled by the trained Phone Mechanics but the post of 

Phonic Mechanic presently lying vacant at Dharanga 

Telephone Exchange is yet to be filled up by a trained 

Phone Mechanic. Therefore the applicant had requested 

for his posting at Dharanga Telephone Exchange and 

specially on the ground since the applicant hailed from 

the Stateof Bihar and his son and daughter are studying 

in the Mmdi Medium School at Rangiya presently and if 

the applicant is now transferred and posted at Dharange 

Telephone Exchange in that event it would he convenient 
/ 

for smooth running of the education of the children of 

the applicant as one Mmdi Medium School is thereat 

Dharanga. The detail particulars of his children are 

given below : 

Sri Sitasaran Mahato 	Presently reading in 
Son, 	 Class VI in Basurnati 

Mmdi High School at 
Raflgiya. 

Sri Prabhusaran 	Presently reading in 
Mahato, Son, 	 Class II in Basumati 

Mmdi High School, 
Rangiya. - 

Therefore it would be a great help towards the children 

of the applicant if he is posted as Phone Mechanic at 

Dharanga Telephone Exchange which is presently lying 

vacant and thereby he would also be able to serve in the 

promotional post of Phone-Mechanic. Therefore the Hon'ble 

Tribunal be pleased to direct the respondents to consider 

Contd ... P/8 

L 
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the posting of the applicant in the promotional post of 

Phone Mechanic at Dharana Telephone Exchange to facilitate 

to utilise the service of the applicant in the promotional 

post of Phone Mechanic. 

A copy of the ofder dt. 2.8.95 is annexed as 

Annexure-7. 

6.9. 	That the applicant begs to state that he is 

serving in the department of Telecommunications for a 

period of about 22 years therefore it isa legitimate 

expectation on the part of the applicant for the posting 

in the promotional post of Phone Mechanic in a suitable 

place like Dharange Telephone Exchange where at least a 

Hindi Medium School is available for smooth running of 

education of his children and therefore it is a fit case 

where the Hon sble  Tribunal be pleased to interfere and 

further be pleased to direct the respondents to consider 

his posting at Dharange Telephone Exchange against the 

existing vacant post of Phone Mechanics. 

6.10 	That the applicant also approached to this 

Hon'ble Tribunal for his posting at Dharange Telephone 

Exchange in place of Sri Ehupen Chandra Das, Line Man, 

who is now being utilised as Phone Mechanics although 

he is not trained and qualified Phone Mechanics. H 

(the applicant) approached this Honble Tribunal through 

O.A. No. 257/95. The Hon'ble Tribunal was pleased to 

dispose of the O.i\. No. 257/95 vide order dated 17.11.95 

wherein the Hon'ble Tribunal was pleased to direct the 

respondents as follows : 

Contd...P/9 

L 
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"The applicant is directed to submit a 

representation to the competent authority 

amaxXX of the respondents within 10 days 

from today and the competent authority of 

the respondents may sympathetically consider 

the case of the applicant for posting him at 

a place of his choice, namely, Darranga Telephone 

Exchange keeping in view the personal difficulties 

expressed by the applicant in this application 

regarding education of his children.t" 

But the respondents particularly Respondent No. 4 even 

after redeipt of his representation dtd. 23.11.95 did not 

consider the case of posting of the applicant at Darrnga 

Telephone Exchange. The applicant especially in his 

representation dtd. 23.11.95 have taken the ground that 

since he had been dIclared successful for appointment to 
of 

the post of Phone Mechanic and since the post/Phone Mechanic 
'D 

at larranga Telephone Exchanqe the applicant prayed for 

his pesting at Darranga Telephone Exchange as Phone Mechanic 

and it is a legitimate expectation of the applicant. 

A copy of the order dtd. 17.11.95 and representation 

dtd. 23.11.95 are annexed as Annexure 8 and 9 respectively, 

6.11 	Most surprisingly the Respondent No. 4 vide letter 

No. E-2/95-96/32 dtd. 13.12.95 informed the applicant that 

his prayer for transfer to Darranga Telephone Exchange and
IN 

pest4 at Rangiya i&- Indoor Phone Mechanics. In thi. 

Contd ... P/10 



connection the applicant begs to state that the purpose 

for which the applicant was sent for training is for 

utiliing his service in C-DOT Telephone Exchange but 

the present posting in the phone mechanic the service 

of the applicant cannot be utilised and there is no 

scope also to acquire further skill for the job for 

which the applicant is trained and the applicant is 

trained. Therefore it is necessary that the applicant 

be posted in a C-DOT Telephone Exchange and the post 

of Phone Mechanic is available at C-DOT Telephone 

Exchange, Darranga, where a L 1 ne Man is placed in 

charge of Phone Mechanic for a long period and the 

qualified Phone Mechanic like the applicant  keezimg 

being denied arbitrarily the appropriate posting although 

the post of Phone Mechanic is lying vacant at Darranga 

Telephone Exchange... The decision communicated by the 

SDO under letter dtd. 13.12.95 is arbitrary, unfair, 

and liable to be set aside and quashed and the scms is 

amount to Contempt of Court when there is a positive 

direction from the Hon'ble Tribunal to con±der the 

case of the applicant passed in O.A. No. 257/95 on 17.11.95, 

6.12 	That the applicant served a Lawyer Notice on 

9.1.96 claiming his posting at Darranga Telephone xchange 

but the Respondent No. 4 harrassing the ap1.licant 

some baseless allegations. Therefore the applicant finding 

no other alternative again approached this Mon'ble 

'Tribunal for a positive direction for his posting at 

Darranga Telepbone Exchange)  
- 	 k_- 	'-- 

Contd. . /i 1 
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6.13 	That the applicant begs to state th't due to 

non-posting of the applicant as C-DOT Telephone Exchange 

the applicant is incurring loss of Rs. 150/- per month. 

	

6.14 	That it is a fit dase where Your Lordships 

would be pleased to direct the Respondent No. 4 to 

appoint the applicant at Darranga Telephone Exchange. 

	

6.15 	That this application is made bona fide and for 

the cause of justice. 

	

7. 	eliefpraidfr 

Under the faOts and circumstances as stated 

above the appiicantPraYS for the following reliefs : 

1. That the respondents be directed to consider 

the posting of the applicant in the promo-

tional post of p4+9—rre Mechanic at Darranga 

Telephone Exchange against the existing 

vacant post of Phone Mechanic. 

2, To set aside and quash the order under letter 

No. E-2/95-96/32 passed by the Respondent No. 4. 

3. To pass any other order or orders as deemed 

fit and proper under the facts and circums-

tances stated above. 

The above reliefs are prayed on the following 

amongst other - 

Contd ... P/12- 

L cA 
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GROUNDS 

For that the applIcant is declared successful 

in.the Phone Mechanic Examination and 

entitled to be posted to the promotional 

post of Phone Mechanic from the post of 

Line Man. 

For that the post of Phone Mechanic at 

Dranga Telephone Exchange is lying 

vacant. 

For that Dranga Telephone Exchange is 

under Rangiya Sub-divisional °fficer, 

Telegraphs and there cannot be any di:ficulty 

* 	on the part of the respondents for consider- 

ing his posting at CrDOT 128 P(RAX) Telephone 

Exchange. 

For that due to non-posting to the post of 

Phone Mechanic the applicant is incurring 

a financial loss of about Rs. 150/- per 

months   
- 

For that posting of the applicant at 

• Darranga Telephone Exchange would facili-

tate the smooth running at the education of 

his minor chilören who serving in the 

department for ahQut 22 years. 

For that the order of non-consideration 

passed by the Respondent No. 4 \rithout 

application of mind and the same is amount 

to contempt of Oourt 	9  
a 	•-,_oL 	C ontd.... P/ 13 

L 



b 
to 

13 

7. For that the applicant secured second 

position in the Training Examination of 

Phone Mech.nic and entitled to be posted in 

the promotional post of ihone iechnic, 

oT  

InterIm Relief soht for 

During the pendency of the case the respondents 

be dIrected to consider the posting of the applicant at 

Darranga Telephone Exchange. 

The above relief is prayed on the ground 

explained in paragraph 7 of thi8 application. 

exhausted  

There is no s cope of any other remedy under 

any rule. There is no service rule in this respect and 

the Hon 1 bie Tribunal is the only remedy for the applicant. 

in 
Matter is notend ng/y9ther CouEt,/2ribunal  

The applicant declares that he has not filed 

any other application before ank, other Court/Tribunal. 

Particulars of PostalOrder 

Postal Order No. 	 2 ji 

Date of Issue 	 : 

Issued from 	 : G.P.O., Guwahati. 

Payable at 	 : G.P.O., Guwahati 

12., 	Details of Index 

An Index showing the particulars of documents 

is enclosed. 

13. 	List of enclosures 

As per Index. 
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VERIFICATION 

I, Sri Bhikari Lal Mahato, S/o Sri Raghu 

working in the 

Telephone Exchange, 

Assarn do hereby 

this application are 

I have not suppressed 

Nandan Mahato, resident of Rangiya, 

Sith-divisional Office of Telegraph, 

Rangiya, P.O. Rangiya, D±t. I<arnrup 

declare that the statements made in 

true to my knowledge and belief, and 

any material facts. 

I, sign this verification on this the 	11 

day of February, 1996. 

0L 

Place : Guwahati 	 SIGNATURE 
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ANNEX URE -1 

DEPART?NT OF TELECOiJtUICATIONS, 
OFFICE OF THE PRINCIPAL, CIRCLE TELECOF TRIiI1G IST CENTRE 

BHARALUiiUH, GJTHATI-1 9 

No. E-44/95-96 	 Dated at Guwahati the 12 May 1 95 

On successful completion of 12 week initial Course 
TraIning on'PHONE 	CHANIC(SITCHING SPECIALISATION) w.e.f. 
20.0295 to 12.05.95, 	the following trainees of batch No. 4 
are hereby released on the i/N of 12th I4ay 1995 from the 
Circle Telecom Training Centre, Guwahati with direction to 
report back to their deputing unit as indicated below : 

l.No. 	Name of the Trainees 	flectt.Unit. 	R.Unit. 

1 • Sri - Nani Gopal Baidya TflE/SC SDOT/KRJ 
 Sri Bhjkharilai 	iahato TDM/GH SDOT/RNY 
 Sri Budhu La? Choudhury TDE/BGN SDE/OP 
 Sri Adit Chandra Medhl TDM/DR SDE(C)/DR 
 Sti Rhorshed All TDM/TM 	- SDOT/MLD 
 Sri Djnesyar Patar TDS/NCG SDOT/NCØG 
 Sri Biran Baruah TDE/TZ SDE(G)/B.Cha 

rail 
B. Sri Manik Ranjan Malakar TDE/SC SDOT/NLG 

 Sri Umesh Chandra Boro TDM/GH SDOT/KI'IP 
 Sri Krlsna Mohan Ray TDM/DR. SDOT/Hojai DR 
 Sri Ram Pratap Mishra TD14VDR SDOT/Hojai 
 Sri Harendra Ray TDE/NGG SDOT/Hojai 
 Sri Uma Gogoi TDE/NGG SDOT/NGG 
 Sri Krishna Rm TDE/BGN SLOT/DU 
 Sri Kashi Ram Kalita TDE/BGN SLJOT/NLB 
 Sri DharmesY7ar Sonowal TDE/TZ Sj.OT/NicP 
 Sri handra Saikia TDM/GH SDO/GM(C) 
 Sri Abhi Ram Huzuri TDM/GH SDOT/RNY 
 Sri Sarif Uddin Ahmed TDM/GH SL)OT/RNf 
 SrI Deben Rajbanshi TDM/GH SDOT/RN 
 Sri Khailur Rahman TDE/SC SD0T/HI 
 Sri Rama Gogol TDE/JRT SD0T/JRT 
 Sri Hiteswar Dutta TDE/JRT SDOT/JRT 

4. Sri Haraswar Senapati TDE/JRT SDOT/JRT 

Sd/- Illegible 
Circle Telecom Training Centre 
Bharalukukh Guwahati. 

Copy to :- 

	

1. 	The Chief General Manager Telecom, Assam Circle,Guwahati. 
2-3 The Telecom District Manager,Guwahati/Dibrugarh. 
4-8 The Telecom District  Engineer, Bongaigaon/1 agaon/Jorhat/ 

Tezpur/6 ilchar; 

	

9. 	The Sub-divisional Engineer(Cable), 
10r11.The S.D.0. Phones, Guwahati (Central/Dibrugarh 
12-22.The S.D.O. Telegrphs, Eongaldoi/Nagaon/Haflong/Kamrup/ 

Hojai/Dhubri/Rangiya/Nalbari/North Lakhim:. ur/Karimganj/ 
Hailakandi. 

23-24.The S.D.E.P., Group Goalpara/Biswanath Chariali 
25,748 The Trainees concerned 
49. The Office Copy. 

p/- Illegible 
Circle elecom Trining Centre 

\' 	 r3harc'lukukh, Guwahati 
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ANNEXURE-2 

No. E-44/95-96/136 

GOVERNMENT OF INDIA 
DEPARTMENT OF TELECO1NUNICATIONS 

C IRCLE TE LECOUNICAT ION TP.I N ING CENThE 

17 

BHARALUNUiB, GATJHATI-9 

TRAINING COURSE IN 

Phone Mechanic (Switchinpeci1isation) 

This is to certify that ShriBhikhari Lal Iahato 

successfully completed the above mentioned training course 

conducted by this training centre from 20.02.95 to 12.05.95 

and_securedjosij4on. 

• 	 Sd/- Illegible 

PRINCIPAL 12.5.95 

Guwahati1 dated the 12th May'95 
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ANNEXURE -3 

To 

The Sub Divisional Officer Telegraph 
Rangiya Sub Division, Rangiya 

Dated, Rangiya the 20th July 1995 

Sub : Prayer for Transfer from Rangiya to Darranga 
Telephone Exchange. 

Sir, 

With kind regards I beg to state that the following 

a few lines for your kind consideration and favourable 

action ;- 

That I have been working in Rangiya  under your Sub-division 

since 1th May 1973 and undergone training for Phone Mechanic 

with effect from 20th February, 1995 to 12th May 1995 in the 

Office of the Principal Circle Telecom, Training Centre, 

Bharalumukh, Guwahati-9 and completed successfully in the 

saidtraining. After that received a released letter 

E-44/95-96/137 dated at Bharalukukh Guwahatj_9 on 12.5.95 

that letter is also enclosed herewith. 

That it 'is learnt that there is untrained man in the 

telephone exhange in the said 	and as I have completed 

more than 20 years in your Sub Division. So may please be 

transferred from Rangiya to Daranga Telephone Excha nge. 

Thanking you, 

Yours faithful1r, 

(Bhikhari Lal Mahato) 
Phone Mechanic 

Rangiya 

Copy to : 

The Branch Secretary, 
N.U.T.E.E. Ls & Cl-W, 
Rangiya for information 
and take necessary action 
pleaise. 

17 
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ANNEXURE-4 

From 	 To Sri B.L.Mahato 

I 

Subject : 'Prayer for transfer from Rangiya to 
Darranga Telephone Exchange 

Ref 	Your itter No. Nil dt. 20.7.95 

Kindly refer to your above letter on the above 

mentioned subject. This is to inbimate you that your' 

prayer for transfer is considered and' rosted under 

Parranga Exchange headquarter being Kumarkata. No TA/DR 

is admissible as it'iâ a request'trñsfer. This isfor 

favour of your information please. 

Sd/- Illegible 

Copy to : 

TDOP/Rangiya for favour of information and 

necessary action. 

Sd/- Illegible 



ANNEXURE-5 

To 

The Sub divisional Officer Telegraphs 
Rangiya Sub Div1jn, Rangiya 

Dated, Rangiya the 16th August 1995 

Sub : Prayer for transfer from Rangiya to Larranga 
Telephone Exchange. 

Ref : Your letter No.E-2/95-96/5 dated at Rangiya the 
7th August 1995. 

Sir, 

With best regards I beg to state that an application 

was filed on 20.7.95 (A photostat copy is enclosed herewith) 

for transfer of me from Rangiya to Darranga Telephone 

Exchange. Qnthe body of my applicat±on it is stated by 

you as URecommended Head Quarter at Kujnarikatall and 

sthsequent1y a copy of your Office Memo issued to me 

stating therein as "your prayer for transfer is considered 

and posted under Darrange headquarter being Kumarikata with 

direction not pay TA/DA as transfer is on request. 

Indeed and virtually the fact of my filing transfer 

application is that I am to be posted from Rangiya to 

Darranga in place of Sri Bhupench. Das Lineman who is now 
line man of Darranga Telephone xchange who has not passed 

any phone mechanic examination inspite of holding the 

incharge of Darranga Telephone Exchange last 20 years where 

as I have successfully completed phone mechanic training 

held at Bharalukukh, Guahatj by securing second position 

among 24 (twenty four) trainees vide letter No. E-44/95_96/ 
137 dtd. 12.5.95. 

It is failed to understnd the reason of my transfer 

from Rangiya to Kumarikata and keeping an unqualified 

untrained man like Sri Bhupen Ch. Das lineman as in charge 

of Darrange Telephone Exchange, further I am compelled to 

pointot that with some narrow motive and personal interest 

and throwing out the interest of service. You .ave kept 

Sri Ehupen Ch. Das under your jurisdiction throwing me to a 
place where I have never prayed for. 

Contd....., 
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Once again, I fervently and respectfully request your 

kindness kindly reconsider my case at the interest of 

service and on reconsidering the same. I may please be 

transferred from Rangiya to Darranga in place of Sri Ehupen 

Ch. Das lineman who is now incharge of Darranga Telephone 

Exchange and by not transferring me as Phone Mechanic I am 

in loss of getting emoluments as Phone Mechanic being 

entitled to get the ame. Further I request that as Sri 

Bhupen Chandra Das is not a qualified person for the post 

and not passed any Phone Mechanic Examination and training 

he may be transferred to Kumarikata. It is once again 

requested that the whole matter may be considered within 
a period of 30 (thirty) days from today i.e. 16.8.95 and 

failure of this I am to approach before the competent 

court of law and no notice is to be served upon you before 

filing the suit in the comnetent court of law. 

Thanking you, 

Yours faIthfully, 

Sd/- Bhjkharj Lal Mahato 
16.8.95 

Phone iiechanic, Pangiya 

Copyto 	- 

The Junior Telecom Off icer, flangiya, for necessary infor -mation Sir. 

The District Engineer(Externa...2) for necessary 
information & take action Sir. (in the o/o the TDii 
Guwahati). 

The Telecom District i.ianager, Ulubarj, Guwahatj-7 for 
necessary information Sir, 

The Branch 3ecretary of Raiya, National Union 
Telecom. Telegraph Engineering Employees L/S & CL -IV 
for information and take necessary action please. 

District Secretary, National Union Telegraph, Guwahatj 
Division, Guwahati for information and take necessary 
action please. 

Circle Secreta y, National Union elegraph Assarn 
Circle, Guwahatj of LS & CL-IV for information and take 
necessary action please. 

Yours faithfully, 

Sd/- Bhikharj Lal Mahato 
Phone Mechanic 
Rangiya 

pr 
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A NNEXURE -6 

DEPARTMENT OF TELECO4UNICATIQNS 

OFFICE OP THE SOOT, RANGIYA. 

To 

Sri B.L.Mahato L.M, 
'angiya Telephone Exchange 

No. E-2/95-96 	 Dated 26.9.95 

Sub : Transfer Order 

Ref This Office letter No. E-2/95-96/5 
dt. 7.8,95 

Rindly refer to the letter No. mentioned, above. 

This is to intimate you that the order issued vide 

above letter has been kindly treated$ as cancelled. 

Sd/- Illegible 

Sub divisional bfficer Telegraphs 

Copy to 

JTDP/Rangiya for favour of information and n/a 

Sub Divisional Officer Telegr aphs  

( 
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ANNEXURE -7 

Government of India 
Department of Telecommunications 

Office of the Chief General Manager Telecom : Assarn Circle 
Ulubari : Guwahati-781007 

No. STE 8-1 August 1995 

Sanction of the Chief General Manager Telecom., Assam 
Ci±cie, Guwahatj is hereby conveyed for 

creation of 153 (one hundred & fifty three) additional posts 
of Phone Mechanics in the pay scale of Rs. 975-25-1150-EB-30-
1540 for Assam Telecom Circle. 

The expenditure is debitable to the relevant Head of 
the Accounts and to be met from the sanctioned budget of the 
Current Financial Year. 

The sanction issues with the concurrence of the Circle 
IFA. 

These posts are in addition to the 169 (one hundred 
sixty nine) posts sanctioned erlier vide this office letter 
No. STES-101/120/55 dtd. 05.07.93. 

With the sanction of these 153 additional posts of 
Phone Mechanics, 	-am directed to convey the allotment of 
posts to various SSA as furnished below 

Sl.No. 	Name of SSA 	 No.. of Posts allotted ..  
i 	TDI-, Guwhatj 	 36 2 	TDM,Dibrugarh 	- 	 22 
3 	TDE, Nagaon 

- 	 32 
4 	TDE,Jorha 	 11 
5 	TDE,Bongalgaoni 	 24 
6 	TDE,Tezpur 	 14 
7 	TDE,Silchar 	

: 	 14 

	

TOTAL 	 - 

153 

(One hundren fifty three) only. 

The Heads of SSA are requested to maintain 
Community Roster Register accordingly, 

SSA Heads are instructed to furnish the list of 
Promoted Officials with name and cadre from which promoted 
immediately after the event. 

Sd/ M.Bjswas 
Asstt. Director(Telecom H&R) 
for Chief General ianager, 

Assam Telecommunication Circle 

- 	 - 	 -- 	 ------ 	

_: 	- 	 ---- 	
- 
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Annexure-7 (Contd.) 

Letter No, STES-101/120 	Dtd. at Guwah; ti, the 2.e.95 
Copy for information and necessary action to : 

1-2 	The Area Managers Lelecom, Guwahati/Dibrugarh. 

3-4 	The Telecom. District Managers, Guwahati/Dibrugarh. 

5-9 	The Telecom. District Engineers, Nagaon/Jorhat/ 
Bongaigaon/Te2pur/silchar. 

10-11 The ADT(Staff/HRD), Circle °ffce, Gut.ja1tj 

12-13 The AO (A&P/TA), Circle Office, 

14 	File No. RNCTZ_3/58*91 

15 	The 1-lindi Officer, C.O., Guwahati for Fiindi Version 
of this letter. 

16-18 Concerned Circle Secretaries of the Service Unions. 
19 	Guard File. 

Sd/- Illegible 
Asstt. Director Telecom (E&R) 
for Chief Gneral iianager, 
Assam Telecommunication Circle 

Sri G.Lal ay, CIrcle, 5ecretary, NUI'EE L/S & Gr. D C/o 
SDOP, Arnbari Gh. 

0 

I 



24 

AWNEXUflE -8 

CENTRAL iDrINISTRATIVE TRIBUNAL : GUJAHATI BENCH 

GUYAHATI 

ORIGINAL APPLN. NO. 257 of 1995 

B.L.Mahato (APPLIcANT(S) 

U.O.I 	(RESPONDENT(S) 
\ 

For the Applicant(s) 
	

Mr. M.Chanda 

For the Respondents 
	

Mr. G. Sarma, Mdl. C.G.S.0 

OFFICE NOTE DATE 	 ORDER 

17.11.95 Mr. M.Chanda for the Applicant 

Mr. G.Sarma, learned Addl.C.G.S.C. 

for the respondents. 

Mr. M.Chanda, learned counsel for 

the applicant, Shri B.L.Mahato, moves 

this application unlisted on the 

ground that there is urgency in the 

matter. In this application the 

applicant seeks for a direction on the 

respondents to post him as a Telephone 

• 	 Mechanic at Dharanga Centre Development 

of Telematic as he is a qualified 

mechanic and cs there is a vacent 

post in that place. He is presently 

working in the 0ffice of the Sub-

divisional office of Telegraphs, 

Telephone Exchange, Rngiya as Lineman 

The grounds on which the applicant has 

based his claim are broadly- 

1. That as a qualifiec Telephone 

Lechanic he is entitled to be posted 

as a Telephone  Mechanic. 

Cofltd... 

- 	 •-- 
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OFFICE NOTE DATE 	 ORDER 

17,11.95 2. By not posting him as Telephone Mechanic 

he is incurring financial loss in every 

month, and 

3. They:e is a Hindi 1 ediurn School in 

Dharanga. For the benefit of his school 

going children his posting in haranga is 

essential. 

The learned Addi. C.G.S.C. Mr. G.Sarma, 

has received copy of. the application today 

and seeks to appear for the respondents. 

He opposes admission of this application. 

Perused the application and heard the 

learned counels. The real grievance of 

• the applicant is that he should be trans- 

ferred and posted in Dharanga Telephone 

Exchange in place Shri Bhupen Chandra Das, 

tine marl, who is in-charge of the Exchange 

although he is an unqualified mechanic was 

nt posted to that Exchange. On the basis 

of his representatiOn dated 20.7.95 he was 

once posted an transfer to Daranga Exchange 

but with Kumarikata as Headcuater. He 

further made a representation dated 16.8. 

1995 for his transfer from Rangiya to 

Daranga. b uhsequefltlY, the earlier transfer 

order posting the applicant to Kumarikata 

was cancelled on 26.9.1995. There is no 

further decision whether the applicant 

should be transferred from Rangiya to 

Daranga. The other grievance of the appli- 

cant seems to be that he should be posted ii- 

in Daranga Telephone Exchange as Phone 

Mechanic on promotion. The other ground 

regarding medium of Instruction of his 

school going children appears to be a 

matter of his personal difficulties. All 

these matters are best left to the respon- 

dents for their consideration. Therefore, 

this application is disposed of with the 

following directions : 

v4i Contd... 

p 
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Annexure-8 (Contd.) 

	

OFFICE ORDER 	DATE 	ORIX ORDER 

17.11.95 The applicant is directed to submit 

a representation to the competent 

authority of the respondents within 

/ 	
10 days from today and the compethnt 

authority of the respondents may 
sympathetically consider the case of 

the applicant for posting him at a 

place of his choice, namely, Darrange 

Telephone Exchange keeping in vie the 

personal difficulties expressed by the 

/applicant in this applicaticn regarding 

education of his children. 

Sc/- iiember (ADi-ix) 

I 
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i%NEXUflE-9 

To - 

The ub_Divisjona1 C fficer Telegr&phs 
Rangiya Stth_jvjjO. Iangiya 

Dated Rangjya the 23/11/95 :cv 

Sub : Prayer for posting at Darranga Telephone xchange, 
Darranga. 

Ref : 11onourab1e Central dministratjve Tribunal,Gut.?ahatj 1ench, 
Guwahatj Order dated 17.11.95, 
passed in original application No, 257/95, 
(Bhjkharj Lal ilahato V. Union of India & Ors.) 

$ ir., 

I have the honour to state you that being aggrieved 

for non-posting me at Darranga telephone exchange under your 

Sub-Division i filed an amplication in the Honb1e Central 

Administrative Tribunal Guwahati specIally on the ground that 

- 	 since I have beer-i declared successful for appointment to the 

post of phone Mechanics and there is a post of phone iechanic 

lying vacant at Darranga telephone exchange and my children 

are studying in Hidj Medium School so, it would be convenient 

/
on my part for smooth runnin of education of my children if 

1 am posted at Darrange telephone exchange as Hindi I'iedium 

School Is available at Darrange. 

The Hon'ble Tribunal after considering my grievances 

passed the necessary of:er directing to Consider s:mpathetically 

my posting at Darranga telephone exchange. 

In this connection it maybe stated that my son 

Sri Sita Sharan Mahato presently reading in Hind! Medjj School 

at Rangiya in Ciass-VI and Sr! Prahhu Sharan Nahato reading 

in Class-Il in Hind! I'iedium School at Rangia. Therefor if I am 

• , posted at Darraga telephone exchange in the promotional post of 

phone Mechanic at Darrange in that event it would be covenient 

or my children to prosecute education at Darranga Mmdi Medium 

School. 

Contd.. 

rip 
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Annexure-9 (Contd.) 

would be highly grateful if your goodseif 

consider my posting as phone Mechanic at Darranga telephone 

exchange as per C.A.T. order dated 17.11.95. 

A copy of original application No. 257/95 and 

C.A.T. order dated 17.11.95 are annexed hererith for 

necessary action. 

Yours faithfully, 

Sd/- Bhikhari Lal Mahato, 

P/14 23.11.95 

Rangia Telephone Exchange, Rangia. 

Enclosures - 23 only 

Original Application contd. Page 01-20. 

0/A No. 257/95 with Central administrative 
Tribunal Guwahati Order dated 17.11.95 

Application dated 23.11.95. 

Copy to 

The Divisional Engineer(pig. & Adrnn.), 0/0 the TDM 
Guwahati for information and take necessary action. 

The Telecom District 11anager, Guwahati-7 for information 
and take necessary action. 

) 

Um 
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Annexure-1O 
UZI 

DEPARTMENT OF TELECO11UNICTIONS 

From 	 To 

Sub Divisi nal OfficEr 	 Sri B.L.i'ahato 
Telegraps 	 P.M. 
Rarigia 

No. E-2/95-96/32 	 Dated t Rangia the 13.12.95 

Subject:TranSfer Order 

Ref 	:our letter No. Nil dt. 23.11.95 

Kindly refer to your above letter on the 

above mentioned subject. This is to intimate you that 

your prayer for transfer to Darrange Exchange is not 

/ considered and posted at Rangiya Exchange as I/D Phone 
/ 

iiechanic. No. TA/DA is arnissible as it is local transfer. 

This is for favour of your information please. 

xii±kkx 

Sd/- Illegible 

Copy to 

JTOP/Rangiya for favour of information and 

neccssar action. 

Sd/- Illegible 
Sub_Divis ional Officer, 
Teleciraphs, Rangiya 



---- - 	 - 	
- 	 ___ 

Annexure-1 1 

Date 09,01,96 

lJoc 

To 

The Sub_divisional Officer, 
Te leommun icat ion, 
P. 0.Ranglya, 
Dist. Kamrup 

Under the instruction of my client Sri Bhikharj 

Ial Mahato, Phone Mechanics, office of the Sub-divisional 

Office, Telecom, Telephone Exchange, Rangiya, P.0.Rangiya 

I do hereby thive this statutory notice on the following 

grounds :- 

ir 	 That my client who is now qualified as Phone 

1iechanics after successful completIon of 12 week Training 

and now posted as Phone Hechanics posted under your 

Sub-division, Rangiya. 

2, 	That my client had filed an 0riginal Application 

before the Central Administrative Tribunal, Guwahati 

claiming his posting as Phone Mechanics under C-DOT Exchange 

as Darranga Telephone Exchange since there is a post of 

Trained Phone 1 echanic is lying vacant and Dar:anga Telephone 

Exchange Is run by a untrained phone mechanics. Therefore 

it is desirable that thy client who secured 2nd positIon 

in the Training, be posted in the appropriate post of phone 

mechanics so that the experience gained by my client be 

utilised properly in the Telecom Department but unfortunately 

' 

	

	 my client is in the Rangiya Sub-d-tvision Telecom office 

along with 4 other phone mechanics and apprprjate work 

also not allotted as per his status whereas posts of phone 

mechanics lying vacant at Darranga.pelephone Exchange under 

Your Sub_divisIon is being run by. untrained phone mechanjc4l 
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Therefore it would be legitimate claim and 

expectation of my client for posting in the vacant post 

of Phone Mechanic at Darranga Telephone Exchange. ItI 

ouht to be mentioned that even after the i-ion 1 ble Tr±bunai' 

order dtd. 17,11.95 no action has been taken for postinc; 

of my client at Darrang Zxchxnq5 Telephone Zxchange wthh 

is amout to Contempt of Court. Therefore I request you to 

consider posting of my client at Darranga Telephone 

Exchange with immediate effect ailng which my client 

shall institute case in appropriate forum. Hope you will 

do needful for my client. 

Thanking you, 

Yours Sincerely, 

Date 09.01.96 	 (Abd.ur Roshid) 
icvocate 

I 	1' 


